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¢- f'\ Adeel Firoz

-

Ok g39pm

Will doit .

Thank you S40 om
23 January 2023

Have sent the softcopy 4oe am

© This message was deleted 4 4 om

Good morning Sif 1457 sm &

We're actually in the matter of Adeel

Firoze Vs Dell and ors 1057 sm &

| gotyour mail, it's of some other
case 1058 am &

Sorry, its my mistake another case
detads have been sent here. 44,

We have served the complete set of
the complaint with entr e annexures.
The postal receipt showirg the
weightand amount charged will
show that it carried the complete
complaint.

4:42 pm

You

We have the compiaint copy but it lack >
amexiges
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21 January 2023

Good evening Sif <4 ., »
We spoke 0n phone <4y ,m &

We have the complaint copy but it
lack annexures 52 pon &

We got il page 32, Annexures C-3
52 pm

Could you please share the entire
document please? S D pm ¥

Sir, we have despatched the copy

of the complaint with annexures.

We have also send the Written
statement/ reply duly attested by
notary along with it © be filed

Wak alatnama i s also sent along with
the same.

Please provide the email id so that |
can send the soft copy of thereply as

well §:37 prm

You

Emall address-
assoctate@miglanivarmaandco.com

Sir indly share the same on this email
335 pm &

Ok £:20 non
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Good evening sir, this is Rehana from

Miglani Varma and co. $02 gen &

Email address-

associate@miglanivarmaandco.com
s g &

We have already sent complete set of
copies 10 all the Respondents.

&22 gm

Yes skir.
Itis 2 kind request to share the same
with me as we have not received it

yer &2ipm &

No problem in providing the copy.

But how did you all come 1o know
without receiving it. The notice with
complete set was sent by various
means. We h ave the receipt with
amount paid as per weight. 632 gm

29 December 2022

Thank sir.
We again contacted our client’s head
office. We will get the complaint -copy

SEO! by the‘r‘. 12:10 pm /4

21 January 2023

o~
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